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TtemNo30 CCPNo 13/2005 inO.A. No.391/96

- App: Sn .SurendranP
Res:  Sri Mayankar Singh

In view of the orders dated 23.6.2005 passed by the respondents the orders
passed by this Tribunal has substantially been complied with. Accordingly CCP  has
become in- fructuous Contempt proceedings are dropped and notices are discharged.
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